IN THE HIGH COURT OF ORISSA,
CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 04.02.2025

7 | INotified 7
. — Case No Courtjamount Rejec
.1Applicant s i i . Fee Status
c

1 |K PARIDA 19142/2025(04.02.2025 [WP(C)/2790/2025 |10 | |
2 |k K ROUT 19147/2025(04.02.2025 |CONTC/4210/2024 |10 | c |
‘3 e KUMAR 9149/2025‘04.02.2025 CONTC/4238/2024 ‘10 ‘ ‘c ‘
4 |P K JENA 19169/2025(04.02.2025 |WP(C)/334/2024 |7 | CE
5 | K MOHANTY [9171/2025(04.02.2025 [WP(C)/939/2022 |7 | v
document
available
6 |D K SAHU 9172/2025(04.02.2025 WP (C)/11604/2019 |7 igufﬁséee U
to be
paid
7 M K PATI 9174/2025|04.02.2025 |CRLMP/1761/2024 |7 ;Aggéi;;s
'8 |H K BHOL 19175/2025(04.02.2025 |CRLMC/4757/2023 |7 | CE
9 |P K ROUTRAY [9177/2025(04.02.2025 [WA/2588/2023 |7 | R
10 SOEAPATRA 9178/2025(04.02.2025 |RSA/141/2024 7 U
11 |K N SAHOO  [9179/2025(04.02.2025 |ARBA/13/2018 |7 | CE
12 EiﬁA;APAN 9180/2025(04.02.2025 |WP(C)/24144/2024 |7 2-00,3%5 1y
PRADHAN : : PAPERLESS
13 |M DaS 19181/202504.02.2025 |CONTC/7779/2024 |7 | o
14 |1 BHOI 19182/2025(04.02.2025 |[WP(C)/3443/2023 |7 | CE
document
available
15 |S P DAS 9183/2025(04.02.2025 WP (C)/10831/2008 |7 iguiiséee U
to be
paid
16 |K DANG 19184/202504.02.2025 |WP(C)/1327/2025 |7 | o
17 |K DANG 19185/202504.02.2025 |WP(C)/32775/2024 |7 | o
18 |K DANG 19186/202504.02.2025 |WP(C)/32775/2024 |7 | o
19 |K DANG 19187/202504.02.2025 |WP(C)/31838/2024 |7 | o
20 |K DANG 19189/202504.02.2025 |WP(C)/31987/2024 |7 | o
21 |B N SARANGI |9190/2025|04.02.2025 |0JC/8142/1997 7 | oo
22 |G C JENA 19191/202504.02.2025 |[WP(C)/31025/2024 |7 4.00,3*4 U |




|

\PAPERLESS |

23 |D K MOHANTY [9192/2025/04.02.2025 [WP(C)/36725/2020 |7 | R
document
available

24 |R K SAHOO  (9193/2025|04.02.2025 [WP(C)/5829/2014 |7 in dms,
court fee
to be
paid
document
available

25 |R K SAHOO  |9194/2025|04.02.2025 [WP(C)/25192/2014 |7 in dms,
court fee
to be
paid

26 |D KK MOHANTY |9196/2025|04.02.2025 |[WP(C)/8166/2024 |7 | o

27 |S K ROUTRAY [9197/2025|04.02.2025 |CRLA/651/2015 |7 | o

28 |A K JATI 19199/2025|04.02.2025 |FAO/526/2014 7 | CH
document
available

29 |A K MANTRY [9200/2025|04.02.2025 |WP(C)/24141/2019 |7 in dms,
court fee
to be
paid

30 |P.K.JENA 19201/2025|04.02.2025 |WP(C)/578/2025 |10 | c |

31 |A K MANTRY [9203/2025/04.02.2025 |FA/139/1965 |7 | .

32 |S N SHARMA |9205/2025|04.02.2025 |CRLMC/3393/2016 |7 | v

33 |K N SAHOO  |9208/2025|04.02.2025 |ARBA/13/2018 |7 | v
document
available

34 |K N SAHOO  (9211/2025(04.02.2025 |WP(C)/17039/2010 |7 in dms,
court fee
to be
paid

35 |Y DAS 19216/202504.02.2025 |WP(C)/14454/2022 |7 | v

36 |Y DAS 19217/2025|04.02.2025 |WP(C)/14454/2022 |7 | R

37 |Y Das 19221/2025|04.02.2025 |WP(C)/3112/2022 |7 | R

38 |Y DAS 19222/202504.02.2025 |[WP(C)/3112/2022 |7 | o

39 |y DaS 19224/202504.02.2025 |[WP(C)/3112/2022 |7 | o
3.00,3*3

40 |R K MEHER  [9225/2025|04.02.2025 |ABLAPL/915/2025 |7 download |U
copy

41 B K DAS 19226/2025|04.02.2025 |RSA/141/2024 |7 | R

142 |G S MOHANTY [9227/2025(04.02.2025 |[WP(C)/10654/2024 |7 | v

' ' ' ' 3.00,3*3

43 |NIHAR 9229/2025(04.02.2025 |ABLAPL/932/2025 |7 download |U
copy

44 |P K DAS 19231/202504.02.2025 |[WP(C)/7662/2018 |7 | v

45 |S.PASAYAT  |9237/2025|04.02.2025 |CRLMC/3230/2024 |10 | c

46 |N.SINGH 19260/2025/04.02.2025 |[WP(C)/2933/2025 |10 | c |

147 |M.SRHOO 19265/2025(04.02.2025 |WP(C)/33122/2024 |10 | c |




|48 |S.S.ATABUDHI [9267/2025(04.02.2025 |WP(C)/24488/2024 |10 | c |
49 |P K MOHANTY [9279/2025(04.02.2025 |CRLREV/257/2022 |10 | c |
50 [B C PANDA  [9280/2025(04.02.2025 |CVA/41/1994 |7 | v
51 |D K MOHANTY |9283/2025(04.02.2025 |RVWPET/221/2018 |10 | c |
52 |T K NAYAK  [9284/2025(04.02.2025 |CRLMC/2010/2021 |10 | c |
53 giE?J KUMAR 16585/2025(04.02.2025  |Wp(C)/13417/2023 |7 U

54 giE?J KUMAR 16586/2025(04.02.2025 |ABLAPL/1123/2025 |7 U

55 giE?J KUMAR 16588/2025(04.02.2025  |WP(C)/5266/2017 |7 U

56 |P K LENKA  |9289/2025(04.02.2025 |0JC/4507/1993 7 | U |
57 |R K BEHERA |9290/2025|04.02.2025 |CRLMA/291/2023 110 | c |
58 giE?J KUMAR 16591/2025(04.02.2025 |ABLAPL/1096/2025 |7 U

59 %ﬁE?J KUMAR 16594/2025(04.02.2025 |ABLAPL/1070/2025 |7 U

60 %ﬁE?J KUMAR 19595/2025(04.02.2025 |ABLAPL/1148/2025 |7 U

61 giE?J KUMAR 16596/2025(04.02.2025  |CRLMC/1461/2024 |7 U

62 |N R PANDA  [9302/2025(04.02.2025 |CONTC/6821/2024 |10 | c |
63 |G B PARIDA |9306/2025(04.02.2025 |[WP(C)/1976/2024 |10 | c |
64 |S. BARIK 19307/202504.02.2025 |WP(C)/10573/2024 |10 | c |
65 |A PATTNAIK |9310/2025(04.02.2025 |[WP(C)/360/2024 110 | c |
66 |S C DAS 19313/202504.02.2025 |WP(C)/35696/2021 |10 | c |
67 |S NAYAK 19314/202504.02.2025 |WP(C)/7896/2024 |10 | c |
68 |P K PARIDA |9316/2025(04.02.2025 |[WP(C)/10998/2014 |10 | c |
69 |R. K. BARIK |9322/2025(04.02.2025 |ABLAPL/952/2025 |10 | c |
70 |S K SAHU 19335/202504.02.2025 |WP(C)/2695/2025 |10 | c |
71 |T K NAYAK  |9336/2025(04.02.2025 |[WP(C)/1132/2025 |10 | c |
72 |S K SAHU 19337/202504.02.2025 |[WP(C)/2707/2025 |10 | c |
73 |T K NAYAK  |9341/2025(04.02.2025 |[WP(C)/2777/2025 |10 | c |
74 |T K NAYAK  [9344/2025(04.02.2025 [WP(C)/2792/2025 |10 | c |
75 giﬁANT KUMAR 19356/2025(04.02.2025 WP (C)/3423/2025 |10 c

76 |R. K. BARIK |9360/2025(04.02.2025 |[WP(C)/21703/2024 |10 | c |
77 ﬁéHiéATRA 9361/2025/04.02.2025 |CRLMA/169/2024 |10 c

78 |P. K. JENA |9362/2025|04.02.2025 |WP(C)/32266/2024 |10 | c
79 |P. K. JENA |9363/2025|04.02.2025 |WP(C)/32273/2024 |10 | c |
80 |P. K. JENA [9364/2025(04.02.2025 |WP(C)/32259/2024 |10 | c |
81 |P. K. JENA |9365/2025(04.02.2025 |WP(C)/2133/2025 |10 | c |
82 |P. K. JENA |9366/2025|04.02.2025 |WP(C)/2177/2025 |10 | c |
83 |P. K. JENA |9367/2025(04.02.2025 |WP(C)/2191/2025 |10 | c |
84 |P. K. JENA |9368/2025(04.02.2025 |WP(C)/578/2025 |10 | c |




85 |aooorY 9371/2025(04.02.2025 [WP(C)/2703/2025 |10 c

86 Ei;gEEV 9372/2025|04.02.2025 [WP(C)/2304/2025 |10 c

g7 oo PV 9373/2025(04.02.2025 [WP(C)/1872/2025 |10 c

89 |oi oot 9375/202504.02.2025 |CRLMC/320/2025 |10 c

g9 [BoHoN KUMAR 19380/2025(04.02.2025  |cRLMC/449/2025 10 c

90 |L. D. PANDA [9382/2025(04.02.2025 |FAO/40/2025 0 | c |
91 |SARAT SWAIN |9385/2025(04.02.2025 |FAO/464/2024 o | c
92 |D. K. BEHERA |9390/2025(04.02.2025 |CMP/132/2025 0 | c |
93 |[B. K. DAS  [9393/2025(04.02.2025 |WP(C)/3412/2025 |10 | c |
94 |PK JENA 19395/2025(04.02.2025 |[BLAPL/702/2025 |10 | c |
95 |B K DALAI  [9396/2025/04.02.2025 |FA/185/1975 |7 | .
96 |T. K. NAYAK (9399/2025(04.02.2025 |WP(C)/2137/2025 |10 | c |
97 |T. K. NAYAK |9402/2025(04.02.2025 |WP(C)/2632/2023 |10 | c |
‘98 oy AN ‘9404/2025‘04.02.2025 WP (C) /32424/2024 ‘10 ‘ ‘c ‘
99 |S K MOHANTY (9407/2025(04.02.2025 |WP(C)/31855/2024 |10 | c |
100 |[S C BISWAL |9408/2025(04.02.2025 |WP(C)/30582/2024 |10 | c |
101 K K NATH 19409/2025|04.02.2025 |WP(C)/29149/2024 |10 | c |
‘102 KSR SUNDAR 9410/2025‘04.02.2025 WP (C) /2657/2025 ‘10 ‘ ‘c ‘
103 N CH SINHA [9412/2025(04.02.2025 |WP(C)/2471/2025 |10 | c |
104 [B.K. SWAIN |9413/2025|04.02.2025 [WP(C)/2361/2025 |10 | c |
105 |K C SWAIN  |9414/2025|04.02.2025 [WP(C)/2361/2025 |10 | c |
106 |P PARIDA 19416/2025|04.02.2025 |ABLAPL/10141/2024 |10 | c |
107 MD BISWAL  [9417/2025(04.02.2025 |ABLAPL/1019/2025 |10 | c |
108 |P PARIDA 19418/2025|04.02.2025 |ABLAPL/972/2025 |10 | c |
1109 |S MOHANTY  [9419/2025|04.02.2025 [MACA/76/2021 0 | c
110 |KISHTISH 19421/202504.02.2025 |MATA/76/2021 0 | c |
111 D K SAHU 19422/2025|04.02.2025 |MATA/334/2023 0 | c |
‘112 ;AEIMUDDIN ‘9423/2025‘04.02.2025 MATA/282/2022 ‘10 ‘ ‘c ‘
1113 |[K SAHOO 19424/202504.02.2025 |MATA/282/2022 110 | c |
114 |C RANA 19426/202504.02.2025 |MATA/201/2024 110 | c |
115 |P K MOHANTY (9427/2025/04.02.2025 |[MATA/210/2023 110 | c |
116 B K MOHARANA |9430/2025(04.02.2025 |WP(C)/10103/2024 |10 | c |
117 |B K PANDA  |9431/2025|04.02.2025 |FAO/176/2019 110 | c |
118 [P K MOHANTY |9432/2025(04.02.2025 |[WP(C)/13837/2013 |10 | c |
119 |A K BISWAL |9434/2025(04.02.2025 |[WP(C)/27116/2011 |10 | c |
120 |T K BARIK  |9436/2025|04.02.2025 |[WP(C)/27116/2011 |10 | c |
121 |C SAMAL 19437/2025|04.02.2025 |WP(C)/4909/2024 |10 | c |
1122 M DAS 19439/2025|04.02.2025 |WP(C)/32759/2011 |10 | c |




1123 |M DAS 19440/2025/04.02.2025 |WP(C)/12592/2019 |10 | c |
‘124 S Tagn DHAB ‘9441/2025‘04.02.2025 ARBA/21/2023 ‘10 ‘ ‘c ‘
1125 |D SAMAL 19442/2025(04.02.2025 |ARBA/21/2023 0 | c |
126 |[PK MOHANTY |9445/2025(04.02.2025 |BLAPL/716/2025 |10 | c |
1127 |[N. SAHOO 19463/2025/04.02.2025 |CRLMC/3643/2024 |10 | c |
128 [RK MALLICK [9475/2025(04.02.2025 |BLAPL/10836/2024 |10 | c |
129 |[PK MOHANTY [9477/2025(04.02.2025 |BLAPL/695/2025 |10 | c |
1130 [D MITRA 19478/2025|04.02.2025 |[BLAPL/680/2025 |10 | c |
131 |T R DAS 19479/2025/04.02.2025 [BLAPL/706/2025 |10 | c |
132 M MISHRA 19483/2025/04.02.2025 |WP(C)/14145/2024 [10 | c |
1133 M DAS 19485/2025(04.02.2025 [WP(C)/32582/2024 |10 | c |
134 |[P K NAYAK  |9486/2025(04.02.2025 |WP(C)/30478/2024 |10 | c |
1135 |H S DEO 19487/2025(04.02.2025 |WP(C)/1270/2025 |10 | c |
136 L D PANDA  |9488/2025(04.02.2025 |WP(C)/1231/2025 |10 | c |
1137 |J SRHOO 19490/2025|04.02.2025 |WP(C)/814/2025 |10 | c |
138 [B K PATI 19491/2025|04.02.2025 |WP(C)/559/2025 |10 | c |
‘139 SUSJR SUNDAR 9492/2025‘04.02.2025 WP (C) /514/2025 ’10 ‘ ‘c ‘
1140 |S DAS 19493/2025|04.02.2025 |WP(C)/132/2025 |10 | c |
141 |S. BISWAL  |9499/2025(04.02.2025 |WP(C)/86/2025 0 | c |
142 |S. BISWAL  |9500/2025|04.02.2025 |[WP(C)/32740/2024 |10 | c |
| | | Total 11270

NIC




